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Il THE CENTRAL ADLMINISTRATIVE TRIBUNAL, JAIPUR EENCH, JAIFUR,

CA no. &2/95 : Data of ordsr 21,2,95
Panna Singh, Rabu, Smt.Sayri, )
" Bhama, Sanu, Mukaran, Phul=zlal,)
sudhir, Mirasksr, Savitri, ) Applicants,
Phroshcttan, ®rilochan, Durja, )
Ratna,Varun, Raju Singh and )
Kokila N ~
. Ve
V/s
Unicn of India & Cthers : Rzspondents
lir., J.i, Faushik 2 Counesl for the applicants,
- : Counsel for the respondents,

CORAM
Hcn'bls Mr, Gopal Frishna, Memnber (Judicial)
Hon'ble Mr., O.FP. Sharnaa, Member (Adwinistrative)

PER HOMN'ELE ME. SOFAL PRISHHA, WEiSER (JUDICIAL )

During the coursz of arguwents, ths learned counssl

for the applicants sought permission Lo withdcaw the

present application with likzrey to £ile a fresh application,

Permissicn ies grantzd. The present application stands
dismiss=2d as having been withdrawn., The applicants ars
pzrmitted to file a fresh CA, if so advised, Extra sa2ts

if any ke r2turned to the applicants,

Criostre

(C.P. SHAR:A) (GOPAL 1'RISHIA)
MEMRER(A) MEMBER (J)




